RAJYA SABHA f2 August, 2002]

Memorandum of Understanding (2002-03) between the Government of India
and Hindustan Organic Chemicals Limited

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI TAPAN SIKDAR) : Madam, | lay on the Table a copy (in
English and Hindi} of the Memorandum of Understanding between the
Government of India (Ministry of Chemicals and Fertilizers, Department of
Chemicals and Petrochemicals) and Hindustan Organic Chemicals Limited
for the year 2002-2003. [Placed in Library. See No. L.T. 5982/02]
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THE DEPUTY CHAIRMAN: | will allow...(interruptions)...| promised
thet | will allow...finterruptions)...1 will do it..(interruptions)...
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(). will allow you ...{Interruptions)... | will allow...(Interruptions)... Just
a minute...(interruptions)...T& ASE RT @ENT X @ FET o | | have to

announce certain business...{Interruptions)... Just one second
. {interruptions)... | promised  when the  Question Hour  was
started... (Interruptions)...| have to make  some announcemant

..finterruptions}...Let me announce the allotment of time for the Government
Legislative Business, then the House is yours..{Interruptions)...

MESSAGE FROM THE LOK SABHA
THE COAST QUARD (AMENDMENT) BILL, 2002
SECRETARY-GENERAL: Madam, | have to report to the House the

following message received from the Lok Sabha signed by the Secretary-
General of the Lok Sabha.
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